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BEFORE THE REG STRAR MR M K HANJURA

Petition(s) for Special Leave to Appeal (Crl.) No(s) .

4266- 4268/ 2014

RAM PRASAD Petitioner(s)
VERSUS

STATE OF U. P & ANR ETC. Respondent ( s)

(with appln. (s) for exenption fromfiling O T. and permission to
file additional documents)

Date : 04/08/ 2015 These petitions were called on for hearing today.
For Petitioner(s)
M. Pawanshree Agrawal, Adv.
M. Intiaz Ahned, adv.

Ms. Equity Lex Associ ates, Adv.

For Respondent (s) M . Vi bhu Tiwari, adv.
M. Ravi Prakash Mehrotra, Adv.

UPON hearing the counsel the Court made the follow ng

ORDER
The office report is that the Ld.counsel for the respondent

No. 1 has al r eady filed t he counter af fidavit. The respo
ndent

Nos. 2-5 have failed to file the counter affidavit within the period

sti pul at ed under t he rul es. Vi ewed t hus, t he matt er shal
I be

processed for listing before the Hon’ble Court on its own turn.
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